2397 Written Answers
PURCHASE OF PLOTS BY D. D. A.
OFFICIALS

798. DR. BHAI MAHAVIR : Will
the Minister of HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN
DEVELOPMENT be pleased to state:

(a) whether it is a fact that several
officials of the Department of Land
and
Housing (Delhi Administration) and
the
Delhi Development Authority have
purchased residential plots in Pancha-
sheel, Anandniketan and Shanti
Niketan
Housing Societies during their tenure
in these offices ;

(b) if so, their names and the size of]
plot owned by each ; and

(c) whether any enquiry has been
made by the Vigilance Department to
probe whether these officials misused
their official position and acquired pro-
perties beyond their existing' means,
and against the membership rules of
these societies which debar new
members ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN
DEVELOPMENT (SHRI B. S.
MURTHY) : (a) to (c) The information
is being collected and will be laid on
the Table of the Sabha.

"P'" FORM

799, DR. BHAI MAHAVIR : Will
the PRIME MINISTER be pleased to
state :

(a) whether it is a fact that powers
for the release of "P" form for Indians
going abroad for attending some con-
ferences have been withdrawn from the
various branches of the Reserve Bank
of India ; and

(b) if so, what are the reasons there-
for ?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE

[5 AUG. 1969]

(SHRI P. C. SETH]) : (a) and (b) Pro-
posals for participation at Conferences
on the basis of full institutional
hospitality both for local expenses and
for passage costs both ways can be
disposed off directly by the Regional
Offices of the Reserve Bank of India.
Cases other than above need to be
referred to the Central Office

to Questions 2398

at Bombay. This became necessary as
it was found that it was not possible
for the Regional Offices to know
about the total participation from India
and to coordinate the same.
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t [BIHAR STATE CO-OPERATIVE
LAND DEVELOPMENT BANK

800. SHRI J. P. YADAYV : Will the
PRIME MINISTER be pleased to
state :

(a) the number of times the issue of
debentures of the Bihar State Co-
operative Land Development Bank
were held up by the Reserve Bank of
India, during the year 1968-69, and till
June, 196c¢).

(b) whether it is a fact that the Bihar
State Co-operative Land Development
Bank, during its twelve years'
existence, could make some progress
only in 1968-69 and 1969-70, but
during this very period the Reserve
Bank of India has put a number of
hurdles in its way ; and



